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allowing more and more committees, 
whether any time-limit has been fixed 
for the Groups to submit the report, 
or have they been allowed to submit 
the report whenever they like? 

Shri M. C. Chagla: They are not to 
submit the report wlhenever they like. 
A constant watch is being kept and 
we are trying to see that the report 
is submitted as early as possible. 
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Mr. Speaker: Next Question. 

Shri D. C. Sharma: On a point of 
<Jrder? Is Planning Commission a 
non-official body? 

Mr. Speaker: He has not said that. 
He has said that the Women's Council 
is a non-official body. 

Shri D. C. Sharma: The hon. Minis-
ter said that Planning Commis310n is 
a non-official body. 

Mr. Speaker: No, no. Next Ques-
tion. 
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(a) to (c). The matter is still re-
ceiving attention of the Government 
of India. 

The delay is due to the need to 
obtain the consent and willing co-
operation of all the State Govern-
ments. 
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Shri M. C. Chagla: I do net. know. 
In most. matters, it is very difficult to 
get answers from the State Govern-
ments in time. I am very sorry to 
say that, but that is a fact. 

Shri Swell: With regard to the 
national education policy, may I 
know whether Government's atten-
tion has been drawn to the remark 
made by Dr. V. K. R. V. Rao, Mem-
ber of the Planning Commission, in 
charge Of ~  that the present 

~  in India has failed in its 
fundamental task of promoting 
national integration. and if so, the 
steps Government arc considering 
for reorientating and overhauling the 
present -educat.ional 'system? 

Shri M. C. Chagla: Every edu-
cationa] authority in India is agreed 
that we should have a national policy 
with regard to education. Every-
body is agreed that if necessary, 
constitutional changes should be 
made. They all meet in Delhi and 
pass resolutions. When they go back 
to the States, they do not implement 
them. That is my trouble. 
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Shri Ramachandra U1aka: May 
know whether it isa fact that there 
are differences of opinion from State 
to State in the actual implementation 
of the recommendations of the Sam-
purnanand Committee, and if so, the 
reasons therefor? 

Shri M. C. Chagla: As far as the 
record goes, on the two salient points, 
there is no difference. The first is 
that there should be a national uni-
form policy of education, and the 
second is that some changes should 
be made in law to give effect to it. 
Those are the two salient features. 
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"In order that education may 
make its fullest contribution to 
the emotional integration of the 
country, it was necessary and de-
sirable that the recommendations 
adopted by the conference on the 
pattern and content of education 
should be implemented effectively 
by all concerned and that no 
major change in the national pat-
tern Of education should be made 
without the conference having an 
opportunity to consider it". 

Going by that, all the States have 
agreed. As I said, at the educational 
conference resolutions arc passed, but 
the implementation is not there. 

Shri Ranga: Here you impose your 
will, there they are free. 

Shri Paliwal: In view of the vital 
importanCe of having a national edu-
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cational policy and the difficulties to 
which the hon. Minister has just now 
referred, do Government think of 
amending the Constitution for taking 
powers to enforce such central policy? 

Shrl M. C. Chagla: Yes. As the hon. 
Member is awa're a Committee has 
been appointed un'der the chairman-
ship of Shri P. N. Sapru to consider 
two ~  what power the Central 
Government has got under the Con-
stitution, as it stands, to carry out its 
national policy, and what alterations 
shoUld be made in the Constitution. I 
am awaiting their report. As soon as 
it is out, we will take necessary action. 

Dr. L. M. Singhvi: What are the 
main features of the proposals fOr a 
national educational policy to which 
the Minister proposes to persuade the 
State Governments and their Minis· 
ers to agree to as an ~  mini-
mum programme at the Conference in 
April? 

Shri M. C. Chagla: I think the im-
mediate and crucial problem is that of 
secondary education. We must have a 
uniform pattern of secondary edu-
cation. If I can per,cuade the States 
to agree to it, I feel a great advance 
will have been made. 

Mr. Speaker: Next question. 
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Crimes in Delhi 

+ 
Shrl Maheswar Nalk: 
Shri Vishram Prasad: 
Shri R. G. Dubey: 
Shri Dhaon: 

·423. Shri B. P. Yadava: 
Shri Bishanchander Seth: 
Shri Yashpal Singh: 
Shrimati Savltri Nigam: 

Shri Prakash Vir Shastri: l Dr. L. M. Slnghvl: 
Shri Vishwa Nath Pandey: 

Will the Minister of Home Affairs 
be pleased to state: 

(a) whether it is a fact that in the 
crime figures for 1963 in Delhi the 
cases of murder have shown an in-
crease of 32 per cent; 

(b) the compa'rative figures for the 
last three years; and 

(c) whether Government are con-
templating to take any special steps to 
bring about improvement in this 
l'egard? 

The Minister Of State in the Mini!l-
try of Home Affairs (Shri Hajarnavis): 
(a) Yes, Sir. 

(b) 1961 

1962 

1063 

57 

53 

70 

(c) Intensified patrolling, surveil-
lance over bad characters; action 
against notorious rowdies combing 
operation in areas infested 'by crimi-
nals, nakabandi at possible escape 
routes, scientific and systematic inter. 
rogation Of suspeds, etc., are under-
taken to c'heck the rise in the number 
of crimes in the capital. 

Shri Maheswar Naik: Has any in-
vestigation been made by Government 
into the causes of this increase in the 
incidence of crimes? 

Shri Hajarnavls: Each crime is an 
individual case, it has its own reasons. 
It may be that some Of the crimes are 
due to some domestic reasons. 

Mr. Speaker: The question is whe-
ther any investigation has been made. 

Shri Hajamavis: The whole situation 
is constantly Wlder our supervision, 




